
CENTRAL ADMINISTRATIVE TRIBUNAL 
ERNAKULAM BENCH 

O.A.No.1 42/11 

Monday this the 23 11  day of January 2012 

CORAM: 

HON'BLE Dr.K.B.S.RAJAN JUDICIAL MEMBER 
HON'BLE Ms. KNOORJEHAN, AOMINIS7RA lIVE MEMBE1 

BSNL Personal Staff Association, 
Keraa QWe Unit, represented 
Circle Treasurer. M. T. Sasidhara Menon., 
Working as Personal Assistant, 
Office of Dy. General Man aver (RP),. BSNL, 
Mth Sr1ts, 31,  Floorl, TeleP4,1we Ethan, 
Panampilly Nagar. Kochi - 682 036. 
Residing at 30,11 15, Sartka, Petta, 
Poonithura P0, Ernakulam - 682 038. 

M.Narayanan, S/o.V.Narayanan Nair, 
Wcirn as prevate SSc'TztLarj to GreraS aiagi, 
(Operations) Office of the Principal General Manager 
Telecom, Bharat Sanchar Nigam Limited, Thrissr - 22 
Residing at Sreevalsam, M.G. Nagar, Punkunnam, 
ThTsstT 	ThTiZSUT Tat'K, TrssT. 

Vasudevan KR.., S/o.late KV.Raman 
Working as PS to PGMT, Offce of PGM Telecom, 
BSNL, Uppalam Road, Statue, Trivandrum - 1. 
Rskr1 at C-W123, BS 	af QuaTters, 
Paruthippara., PanavUa., Trivandrurn —695 015. 

K.Santha Kumari., W/o.Bhaskaran., 
Working as PS to GM (S & M), CM, 
Office of the CGM Telecom, BSNL, 
PUG 3nttvn, Tarm - 33. 
Residing at T.C.10/1674 (1 Pulimoodu Lane., 
Manchadimooda, Valtiycorkati, Trivandwm - 895 013. 

Sreekumari P, W/o.KMuralidharan, 
WorWing as 9Sto GM NR - CM), 
Office of the GM (NR,— CM., 
BSNL Mobile Se'iAces, CTTC Complex, 
RTTC Kaimanam, Trivandrum - 695 040. 
Residing at Dhanyawzz, Hozz Nv.T3, 

;  

Mos , 

7 
e Lane., Kumarapuram., Trivandrum. 



.2. 

Remla Beevi A W/o.K.Mohammed Basheer, 
as PSto GTR), 

Office of the CGM Telecom., BSNL, 
PMG Jwict'on, Thvaidrura - 33. 
Residin9at TC 49/401, SNRA— 178, 
KuthtiWaftmoodu iunct, Manataud P0, 
Trivandrum - 695 009. 

K.L.Var9hese, S/oiate K.V.Lcuis, 
Wrn 	PT`eatz Stikar 
Office of the Principal General Manager Telecom, 
Bharat Sathar Nigarn Lfrrnted, Thrssr - 680 022. 
Residin,g at Kollannoor House, Eravu Village, 
ThnstT 	 Dstitt. 

E.N.Prasannakumari., W/o.N.Harikumar 
Workfrrg as PS to GMT, Offee of the PGMT, 
BSNL Bhavan, Uppalam Road,. Trivandrum - 695 001. 
Resr at SaTviiaTarn, VaTwnbazziery Road, 
Kunnukuzhy., Vanchiyoor P0., Trivandrum - 35. 

B .Jyothishmathy., DIo. K.CheHappan., 
Worknig as PS to GM NWO), 
Office of the CGM Telecom, 
BSL, PMG unttv, Tn'anthm - 33. 
Residing at Jyothish., TC 52/229., 
Od Karakkarnaidapam, Nernom PO 
Trivandrum - 20. 

Jayakumari K.., W/o.KBhaskara Pillai., 
Workft?g asPS to GM (F), 
Office of CGM Telecom, BSNL, 
PiG 3trttSv, Trvanrrn - 33. 
Residing at KP 11/596., Ravi Nag,ar 88., 
Sreejith Bhavan, Peroorkada P0, 
Tnvandrum - 695 005. 

V.John., S/o.K.J.VargJese., 
WorkkTg as PS, 
Office of the General Man ag,er., BSN L., Al appuzha. 
Reskimg at Thyparambll, 
Power House Ward, Alappuzha. 

G.Ramachandran, S/o.S.Govindan,. 
as PS, 01t of te Genwal Wana, 

Telecom, BSNL, Alappuzha. 
Resk*ag at Samatha, CMC 10, 

b //cm 	
P0, Atappuzha District. 

1. 



19. Geetha S Nair., Wife of Shri G Sasikumar 
Working as PS to 0GM Plg & Adrrr.) 
Office of the Principal General manager :  
T'atom, BSWL, Kckta''arn . 

at Anali House., Pallom P.O., 
District. 

.3. 

Meenakshy PA, W/o.KA Dharmarajan, 
Wciñcm as ¶Tat Sti&ar, 
Office of Principal General Manager Telecommunications., 
BSNL BhaT, Ernaklarn, Kochi - 682 016. 
Residing at Quarters No.D-8, BSNL, 
Of1trs QaTts, Ganidhlt NagZT, Koth - 20. 

Marykutty K.J., W/o.D.Thomas 
Working as Private Secreta 
Office of Deputy General Manager (CFA-NWO). 
MEP., BSL Pawamip4lllyC1te B'dn, 
Ernakulam., Kochi - 682 036. 
Residing at 3212011, Netaji Road, 
Edappally P0, Ernakulam, Kochi - 682 024. 

Induchoodan N.V,S/oN.KVasudevan, 
as P-A\rale S'at&ar, 

Office of General Manager, Mobile Service., 
Telephone Exchange Bwlding, 
Panarroilly Nagar,. Kochi - 682 036. 
Rskng at 2&f4€ 1-E'1SE'1", 
Kadavanthra Kochi - 682 020. 

K.J George. S/o late M.John., 
Workng as Private Secretary, 
Office of the General Manager 
Teet'n Dst'1tt, BSL Kdam - 69 02. 
Residing at "Kadayil., Aradhananagar 62., 
Near Sanker Hospta, Kcjllam - 691 001. 

N.P.Thomas, Sb. late Sri N.y Pathrose 
WvrWing as PS, Office of the epst DiTettv, Gnea TER, 
Ernakulam on working arrangement from 
Ernakilam SSA of Kerala BSNL Telecom Orcle. 
Residing at House No.30/1953, Near Rice Research Station, 
Pnrnnrnn Cothn - 19. 

C.N John, Son of C.V Ninan 
Working as Private Secretary in the office of the 
General Manager Telecom, BSNL, Tiruvalt a. 
RskSr at Cc'att -'vs'a, 
Niranam P.O., Tiruvalla., Pathanamthitta District. 



(p 

E.N Sathy, W/o.T.S Viswanathan 
Retred PS to PM Teeti, Auva. 
Residing at 218. Town Limit Road., 
Patterppram, Akiva - 683 WI. 

N.P Aleyamma, W/o.K.P Abraham 
at Kanneth -c&se, 

Mudavoor. Muvattupuzha. 
Working as Persona" Assistant, 
Office of the Area Manager, Muvattupuzha. 

Ramanunny P.S., SIo.tate Sankappan 

	

Wtcr as PSto 	& Ar), 
office of the PGMT Thrissur —680022. 
Residing at TC 4911362, Aranattakara, 
Aranattukara Village, Aranattukara Taluk, 
TrT-O 

Sulochana S. Nair, W/o. Sri Sukumaran E., 
Wcirkrng as Personai' Assstant, 
Office of the DE Telecom, Ottapalam (Palakkad SSA). 
Rer at M'aam , 9aappam 9.0 
Ottappalam., Palakkad District. 

M.V John, S/o.M.L Vareed, 
Working as Personal Assistant, 
Office of the PGMT, Trichur, Kerala. 
Resn at aaaan Hiise, 
East Chalakudy Village., Thrissur District. 

N Kuttappa Panicker, SIo.Shri Narayana Panicker., 
Working as PA to 0GM (Fin.) 
Office of the General Manager, 
Tetv, BS&, Papp'z - a. 
Residing at Nalayyathu House, Cherukunnam 
Thekkekara P.0, Mavelikkara 690 007. 

Bridget Cynac, W/o.C.M Cyriac 

	

as PAto 	enaa Panaer 
Office of the Principal General Manager., 
Telecom, BSNL, Kota yam. 
Residingat Chirayil House, 
Maftme riy P .0, KcAtaam - 41. 

Manoharan R. S/o.K Ragjiavan., 
Working as Personae! Assistant, 

Fa9

'of Divisional Engineer Telecom, Kayamkulam. 
r at C'thTa, T maata 9.0, 
uzha - 680 549. 

. 



5. 

Krishnankutty K, S/o.Late V Madhavan Nair, 
WaWmgas Pra Mtant, 
Office of the Principal General Manager Telecom., 
BSNL, Thrissur— 680 022. 
Residing at Kavin,gal House, Peringanoor, 
PiamaraSam 9.0, Thnr Dstnt&. 

K.K Mathew., S/o.Late KG Kochummen., 
Working as PA, Office of the DET Adoor. 
Residing at Keeperil, Puthumala P.0, Adoor. 

C.A Jose, S/o.C.D Antony,. 
warwing as 9P, ofte IDI the GMT, Maapparr. 
Residing at Chungath House s  Nellikunnu 
Nadathara Village, Thrissur Takik. 

Jolly Kuriakose, D/o.A.J Varghese, 
Rdn at Pan, T.P Roaz, 
Chevarambalam Calicut —673 017. 
Wcxktng as Personal Assstant, 
Office of the Principal General Manager 

BS&, 
Balan K.Nair Road., Kozhikode. 

Nandanan NS.,S/o.N Sekharan Pillai., 
Workmg as PA to 0GM Plg & lnstln.), 
Office of the PGMT, Ernakulam, Kochi —682 016. 

at Kapavasth, CMC 14, 
Maruthorvattom., Cherthala - 688 545. 

P.K Surendran S/o.P.N Kuntukrishnan. 
Workrng as PA to Oy.General Manager (FAI, 
0/0 CGMT, BSNL, PMG Junction, Trivandrum - 33. 
Residn9 at Mwath, S.Pç1, 
Vikas Nagar., Sreekaryam P.O., Trivandrum - 695 017. 

K Venugopalan, Sf0 Late P Gopalan Nair ,  
Working as PA, Office of the Area Manager, 
Telecom, Manjeri, Malappuram. 
Resrg at BSL QuaTtrs, Cd ~ege Road P.O. 
Man Len - 676 122. 

Ayyappan Nair.A.P S/o.Late A Parameswaran Nair., 
Workfr?g as Personal Assistant, 
Office of the Divisional Engineer Telecom, BSNL, 
Vaa'K'Kar-rg, ThnssuT UiZtT iCtt. 
Residingat Attur House (Sai Lakshmi Kripa., 
Chulisery P.0, Munciar via, Thrissar. 



Abraham K.M, S/o.K.A Mathew, 
Psra Psstnt Rtd), 
Office of Principal General Manager 
Teleommrnicatorrs, BSNL, Kottayam Disfrict. 
Residing at Kavumgal House, Vadavathoor Pa, 
Kzttjm - 68613113. 

Maflika Ramakrishnan W/o A.K Ramakrishnan., 
Workrng as Personal Assistant, 
Office of Deputy General Manager (now), 
BS'L, Tha'er. 
Residing at Mallika Bhavan., 
Kodiyvd P.0, Paral, Karrnur- 670 671. 

Ravindran V. S/o.V Ambu, 
Worwmg as 
Office of General Manager Telecommunications., 
BSNL Bhavan, South Bazar, Kannur-2, 
Residing at IV/2, BSNL Quarters, 
P.00v, StatSc, 'Kanntr-2. 

Padmanabhan.A.N S/o K Narayanan. 
Working as Persona! Asstant, 
Office of Principal General Manager Telecom, 
BSL, ErnaWuiam, Koth - 682 O6. 
Residing at Arun Nivas., Valamboor, 
Mazhuvannoor P.0, Ernakalarn District. 

K Vyayalakshmy, D/oiate P Manickyan Nair,. 
WoMing as PeTstaS PstaM, 
0/0. Principal General Manager, BSN L, Thrissur 
Residing at Lekshmi, Chungam, Karukulengara, 
Kattoor road, Irinjalakuda P.O. Thrissur. 

Raichel Jose, D/o.late M Samuel, 
as PA, oThte of ths Genema cPanar, 

Telecom, BSNL, Tiruvalla. 
Residing at Nadavai'iW House, 
Karipuzha RO., Mavelikkara. 

Asokan Nair.A.K, 
Sb Lata V .S 	mswaan Nak, 
Working as Personal Assistant, 
Office of the Chief General Manager 
Telecommunications, BSNL Kerala Circle, 
Tmantm - 696 13Z,3. 
Residing at TC - 15/3102, 
(Old 1,3C- 13/76(1), Karthika, Pa?lirnukku, 
Peto P.O, Trivandrum - 696 024. 



7. 

Soman Raghavan, S/o Late K Radhavan, 
WvJi'K'ng 'as TSti'a'i Msstant, 
Office of Chief General Manager Telecommunication., 
BSNL, Triva'idrum - 695 033. 
Residing at D-4 BSNL Staff Quarters. 
P'aTthpp'aTa, a'anthr'a P.0, 
Trivandrum - 15. 

Johny Kutty P.L, Sf0 P.0 Lukose, 
\Nlylwing as 	A3'I Pssstant, 
Office of General Manager Telecommunications., 
BSNL, Ko!am. 
Residing at Thekkepunnavila, S.S Bhavan., 
Kai'thakuzhy, Adichanalloar P.0, kdllarn. 

Leela.O.S, Wbo.N.KAsokan,. 
\Nt/r'Kr 'as PsorA Pssst'aM, 
Office of Principal General Manager Telecommunications., 
BSNL Bhavan, Ernakuam, Kochi - 682 016. 
Residing at 31/795 Nambiath, Thidunnayil Lane, 
V'ttk, Koth - 632 109. 

Lisiyama Joseph., W/o.K.T Thomas., 
Warkig as Persotia' Assistant, 
Office of the Principal General Manager, Telecom, 
Baar K NziT Rtaizi, Kozoe. 
Residing at D-6, BSNL Officers Quarters., 
Chevaxr, Ca&ccit - 17. 

KS Balachandran, Sf0. Late V.P Menon, 
\NDTWrnq as Pson'a ss'start 
to Divisional Engineer., Phones-Il (External Trichur. 
Resdng at VaUath Hc,se, Viyur P.O, 
Thrissur —680 010. 

Lila Thomas., W/o. Shri Mathew Thomas., 
Workk?g as Personae Asséstant, 
Office of Area Manager, Telecom, BSNL, 
Cra'atSa Teephcrite Ethar1, Kcn' - O. 
Residing at Terry Cottage., Valiakambiyil., 
Thripp?azhikom P.0, Kundara, 
Kollam District - 691 509 

Nandini Pradeep., Dfo K.P Raman Nair., 
Workéag as PersotTai Assistant, 
Office of General Manager Telecom, BSNL 
RTTC, Kam'aram P.0, T var'arith'apuT'arn 9€ O4. 
Residipat TC 51/529., GUHA., Mankulam Lane.. 

f\ Pappnarncode P.0, Thfrwiananthapuram - 695 018. 

U 



V.G Surendran, Sf0 late V.K Gopalan 
Worn s 9sva Mstant to V i14%%nte ffeiter, 
Office of Principal General Manager, BSNL., Thrissur. 
Resking at Vellattuparambil Hoise, Vengk?'sse'y P.O 
Thrissur - 680 575. 

N Parameswara lyer. 
S/a. late P Neelakanta lye 
Working as Personal Assistant, 
OThte d t1he Phntipal Gweral cvanaeT 
Telecom.. BSNL., Kottayam. 
Residk?g at lrupathil Madam, Monacmpci, 
Alleppey District. 

N. Damodaran S/o.P Narayanan Nair. 
Working as Personal Assistant to Dy.General Manager, 
(Planning). Office of General Manager Telecom, 
BS{'L BIhavan, Kanir-2. 
Residing at BSNL Staff Quarters., 
Type 111,2, Kakkad, Kannur— 670 002. 

K.P Venugopalakrishnan, 
SIo.K.T P.pcuttn NaW, 
Working as Personal Assistant., 
Office of Principal General Manager Telecnmunicatians, 
BSNL, Thrissur- 680 022. 
Resn3Wi t SreeptSrnarr, 
Pottore., M.G Kave P.O., Thrissur - 680 581. 

A.D Thomas., S/o.M Devasia 
Working as Personal Assistant, 
Office of the Principal General Manager 
Tet.orn, BS. Ktta'am. 
Residing at Alamparambil House, Near Parel Church., 
Sanjeevani Hospital Road, kriskkocia P.0, 
Changanacheny 686 104. 

M.T Sasidhara Menon,. 
Sb 	¶D .G TIhTiWKTamz Mencn, 
Working as Personal Assistant 
Office of Oy. General Manager (Radio Planning), 
BSNL Mobile Services, 3" Floor, 
Tc EAn9e 
Panampilly Nagar. Kochi - 36. 
Residing at'30,'1 15, Sarika, Petta, 
Poonith)ufa - 682 038, Ernakulam District. 



0 

KM Damodaran, 
Sb. Late K.V NaTwyanan, 
Working as Personal Assistant, 
Office of Dy. Genera! Manager (now), 
Payyannur- 670 307. 
Rkn at C emenC nen P.0, 
Chervathur., Kasargod 671313. 

NomyMathew.W/o.Mathew, 
Wckng as Personal Ass'stant, 
Office of Deputy General Mana9er (CFA-NWO) MEA, 
BS&, PanarroM%y Nagar, CvAce Bding, 
Ernakulam.,Kochi-682 036. 
Reskfrng at 28/2060 F, Man gat, 
Chilavannoor Road, Kochi - 682 020. 

N Haridasan, Sb. P Krishnankutty Nair, 
as 9rsona Msstant, 

Office of the General Manager, Telecom., 
Konnoia Towers, Down-t-  ill, Malappiram. 
Residin9 at Smruthi, H.No.37/1 177, 
KaTvvissery P .0, Knsnar ai Rvat., 
Calicut— 10. 

Rosy Vareed, Sb. late T.V Anthappai, 
wawing as Psca Msstant, 
Office of Divisional Engineer 
Telecom, lrrnjalakuda. 
Residing at Perappadan House, 
East 'KitaTa, T aa'K'K'th - 6& 12, 
Thrissur District. 

Hubert Libert, Sb. Libert Mathews, 
W'tcn as Ts'aS ssstant, 
Office of Principal General Manager 
Telecommunications, BSNL, 
Trivandrum —695 001. 
Residing at Sreeragam House., 
Kot!yan P.0, Koilam, 

Rosamma Rajan, W/o Rajan Varghese, 
Wiirn as 9svina Pss'stant, 
Office of Chief General Manager 
T&ecomrrwrucet,ons, BSNL Kerala Circle, 
Trivandrum .7 695 033. 
Residing at'lO Grace Ville., P & I Housing Colony, 
Parottuarn. Trivarrdrurn —4. 
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Geetha H,W/olateSHarirangan, 
Wun as Persona AzsstaM, 
Office of Chief General Manager 
Tee mu atcis, BSNL Keraa CrcIe, 
Trivandrum - 695 033. 
Residingat IC 23/1126.Vyas 110, 
Vallasaia Street, Trivandrum - 695 033. 

Thulasi Satheesh, WIo R Satheesh, 
Wixlking as rsona MsstaM, 
Office of General Manager 
Te!ecommunicatcns, BSNL, Kollam. 
Residing at Sreevinayakom, Mudakkal East, Kollam. 	. . .Applicants 

(By Advocate Mr.Santhosh Mathew) 

Versus 

The Chairman & Managing Director, 
Bharat SathaT am Umt, 
Corporate Office, Harish Chandar Mathur Lane., 
New Oelh - I 10011. 

2. 	The Chief General Manager Telecom, 
BSL Keraa Tdet= CWte, 
PMG Junction Trivandrum -33. 	 ...Respondents 

(By Advocate Mr.N.Nagaresh 

This ap1iati. haviig been, heard, on. 23 Jan.uer'j 2012 this 
Tribuna( on the same day delivered the fo(lov*ig 

HONLE Dr.K.B.S.RAJAN, JUDICIAL MEMBER 

The applicant association with certain other applicants has filed this 

OA seeking the foUwing reliefs 

To call for the records leading to Annexure A-18., 
Mnexare 4.31, ,Arinexure 4.34, Mnexure 4.35, Mnexure 
A-36, Annexure A-42 and Annexure A-43 and s•t aside the 
same. 

To d,etlare that the financial upradation granted in the 
re4sed,éstr.ictired 10,4 pay scale to the members of the 
appliçXnt Association and other applicants under ACP scheme 
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as per Annexure A-4 and Annexure A-I I are to be protected 
while implementing the Executive Time Bound Promotk 
Policy. 

To direct the respondents to permit the members of the 
I 51  applicant Ass aton and other applicants to opt for First 
Executive Time Bound Promotion under ETBP with effect from 
the date on which they were granted financial upgradation in 
the revised restructured IDA pay,  scale under ACP with effect 
from 1.1.2004 to 17.1.2007. 

To direct the respondents to extend the same benefits 
which has been granted to the non-executives in the Non 
Executive Promotion Policy (NEPP) dated 23.3.2C10 vide 
Cse .4 to the members of ¶he appnt A otaton and to 
other applicants. 

Such other reliefs that the Hontle Tribunal feel deem fit 
in the circumstances of the case. 

Avard cost of the application. 

The responnts have., as one of the obections., raised the issue of 

locus standi of the said asscciation to move this OA as one of the 

applicants. The Ixus of the other applicants has not, of course, been 

questioned. 

The main order under challenge is Annexure A-18 and orders 

consequential thereto viz,., Annexure A- 31, A-34., A-35., A-36., A-42 and 

A-43. Annexure A-18 bases its order on the following., as qjven in para 2 

thereof 

.Letter No. 400-61/2004 Pers, dated 24-08-2007 in 
rio counting of residence period w.e.f. 01-10-2000 for the first 
time bound promotion under Executive Promotion Policy is 
cnMy for executes whose pai scaes have been 
revised/upgraded by the Company after 01-10-2000. Since 
the applicaats were Grade I/Grade U Stenographers, i.e. non-
executive pfior to restructurin9 of PA Cadre on 1-1-2004 1  this 
ordeT S Prd applivaue to them........... 
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After the exchange of pleadings., when the case came up for hearing., 

counsel for the applicant submitted that vide Annexure R-1 (f of the Reply 

filed by the Respondents, the above position has undergone a change. 

The said Annexure R-1 (fJ dated 23-08-2011 inter alia reads asunder:- 

"The matter has been reviewed and it has now been 
decided with the approval of Competent authority that the 
benefit ol counting ci residency peTiod is apphcabU

d  
o 

those Stenoqra9hers Grade-I and Grade - II of BSNL,  
wTits 'Mia were made Pas (i.e. Executwe) we.f. 1.1.2004 
as a result of restructuring of the cadre." (emphasise in 
cgrna) 

With the above., according to the counsel for the applicant., the entire 

scenario having changed, the respondents have to review Annexure A-18 

order and other impugned orders passed as a sequel thereto. As such, 

the OA could be closed with a direction to the respondents to consider the 

same and further option be allowed to be exercised by the applicants as 

prayed for vide para 8(111) of the O.A. In addition, the counsel prayed that 

the respondents be directed to give audience to the applicants (through 

their representatives) 

Counsel for the respondents submitted that first of all., the 

Association which has filed the OA is not recognized. As regards 

Annexure R-1(f), the counsel further stated that the same cannot be read in 

isolation., but has to be read in contunction with Annexure R-1(g which 

puts certain fetter upon the fixation of pay of the Stenographers to the 

following exten/- 
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However., the pay of these officials shall coninue 
to be fixed in their respective non-executive pay scales prior to 
1-1-2004 (i.e. 01-10-2000 to 31-12-2003) and as ordered in 
this ofitz ordw No. 400-1 12004 Pers- dated 24-0-2001, 
there would not be any notional fixation of pay etc, in the 
Executii'e/PA grade from 1-10-2000 to 31-12-2003 in 
respect of these officials? (Emphasis original) 

Further, the counsel submitted that it cannot be possible to give 

audience to all the applicants. Counsel for the respondents has no 

objection in respect of the case being disposed of taking judicial notice of 

the development that has taken place as stated above and with attendant 

directions if any, to meet the ends of justice. 

The above submissions have been taken judicial note of and the 

case is disposed of with the following directions :- 

Without dealing with the locus of the Association, 

applicant No. I to file the case, this OA is disposed of. 

The respondents shall act on the basis of the further 

development that has taken place 1'ide Annexure R-1 (fl and 

review the impugned order at Annexure A-I 8 and its 

conseaiential orders. 

While so reviewing and before arrMng at a conclusion., 

applicants be given audience by entertaining a limited number 

of representatives (one or two) of the applicants., (the same 

could be either the applicants in this OA or any other employee 

of the BSNL, duly authorized by the applicantsl and their 

be also taken into consideration. 
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(dl The question relating to option to be exercised shall also 

form part of the discussions between the parties. 

This order is passed keeping in view the provisions of Rule 24 of the 

Central Administrative Tribunal (Procedure) Rules., 1987 to "secure ends of 

justice 

No costs. 

(Dateclthts the 23 da'j of Januar'j 2012 

4 
KNOORJEHA 
	

Dr.K.B.S.RAJAN 
ADMINISTRATh/E MEMBER 

	
JUDICIAL MEMBER 
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AN 


